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REvIsED EsTIMATES FOR TIUl YEAR 1964-
65, AND BUDGET ESTIMA'1I's FOr.. TJU; 
YEAR 1965-88 OF THE EMPr.oYEES' 
STATE INSURANCE CORPORA1'lON. 

The Deputy Minister in the MinIstry 
01 Law (ShI'I lapaatba BaG): Sir, I 
beg to lay on the Table a copy of the 
Revised Estimates fOr the year 1964-
86 and Budget Estimates for the year 
1965-66 of the Employees' State IllSU.-
rance Corporation, under sction 36 of 
the Employees' State Insurance Ad, 
1948. 

[Placed in Library, see No, Lt-
4001165]. 

GoVERNMENT OF INDIA's NOTE DATED 
18TH MARCH, 1965 GIVEN TO THE 
HIGH COMMISSION }o'OR PAKISTAN 
IN INDIA. 

'!'be Deputy MiDlster in the MiDlstry 
of Exteraal Alrain (Shri DiDesb 
Sinl'h): Sir, I beg to lay on the Table 
a copy of Government of India's Note 
dated the 13th March, ~.965. given to 
the High Commission fOT Pakistan in 
India. 

[Placed in Library. see No. Lt-
4002/65]. 

NOTIFICATION UNDER THE CUS10MS ACT, 
1982. 

The Deputy Mlalster in the MiDllltry 
of FInaace (Shrl Ramflahwar Saba): 
Sir, I beg to lay on the Table a copy 
Of notification No. S. O. 426 dated the 
8th February, 1985, under st!ction lSI 
of the Customs Act, 1982. 

[PlaCed in Library, .~ee No. Lt-
4oo3/65J. 

11.19 hrs. 

BtTSINESS ADVISORY COMMITTEE 

TWENTY-FIFTH REPORT 

TIle MlDiIMr of CommuDicatioas uuI 
ParUalDentary Attain (Arl Sat,.a 
Narayan ,Sinha): Sir, I beg to move: 

"That this House agrees with the 
Thirty-fifth Report of the Business 

Advisory Committee presented to 
the House on the 15th Ma'l"ch, 1965." 

Shri M. R. MuaIl1 (Rajkot): You 
will note, Sir, that in this report 4 
hours have been allotted to the Gene-
ral Djacussion on thc Kerala Budget 
and Supplementary Demands, The 
Supplementary List of Business for 
Friday shows that the di~cussirm on 
the Kerala Bud"et is being put on that 
day's Order Paper. You will I'CCan, 
Sir, that only three or {OUI' days ago 
the hon. Minister of Parliamentary 
AffIlirs gave an assurance here that the 
General Debate on the Genera! Bud~et 
would commence immediately after 
the discussion on the Motion of No-
confidence ended, which would be to-
day. That shows that the assurance 
has not been carried out. May I 
make a request--I do not want to in-
terfere witih Gowmment business; If 
they want to Dut it down iI~ Friday's 
Order Paper I have no Iluarrel about 
it ..... . 

Mr. Speaker: It would come up the 
next day. 

Sbri M. B. Masam: I only want to 
suggest tha' the General Di~l'ussion on 
the General Budget be taken up the 
first thing after Question Hour on 
Monday, the 22nd, as it should be, and 
whatever part of discussion on the 
Kerala Budget that may remain may 
stand over and may be taken up after 
the General Discussion on the GeIlt!raI 
Budget is over. 

Shrtmatl Renu Chakravartty 
(Barrackpore): Sir, last day when the 
Business AdvisorY Committee met the 
consensus of opinion was that we 
should not start an imp.:rtant r1ebute 
on a Friday because oniv about 2' 
hours are available for GOVernment 
Business. Therefore It was decided, 
to which all of us agreed, that we shall 
start the General Discussion on the 
General Budget On the 22nd imme-
diately after the Question Hour. 

Shrl M. B. Masanl: That is right. 
The other discU'SSion may be carried 
over. 


